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Eastern Machine Bricks & Tiles Industries (P) Ltd. v. State of U.P., (Pritinker Diwaker, Acting C.J.
and Saumitra Dayal Singh, J.), 2023 SCC OnLine All 5608
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Gujjar Mal Modi Charitable Trust v. State of U.P., (Rohit Ranjan Agarwal, J.), 2023 SCC OnLine
All 5607

Andhra Pradesh High Court

J.V.K. Industries v. Union of India, (U. Durga Prasad Rao and V. Gopala Krishna Rao, JJ.), 2023
SCC OnLine AP 4642

Bombay High Court

Genearl Central Life Insurance Co. Ltd. v. Partha Sarathy Sarkar, (Y.G. Khobragade, J.), 2026 SCC
OnLine Bom 12176
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Parshuram v. State of Maharashtra, (Sarang V. Kotwal and Manjusha Deshpande, 1J.), 2025 SCC
OnLine Bom 6725

Rashid Khan Pathan v. Niraj Kumar Gayagi, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC
OnLine Bom 12179
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Jaspreet Kaur Mahajan v. Directorate of Revenue Intelligence, (Sugato Majumdar, J.), 2026 SCC
OnLine Cal 13280

Jayshri Sasmal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13303
Jitendra Kumar, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13291

Kalipada Mahato v. Babi Mahatani, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 13298

Kamal Das, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13288

Krishna Kanta Dey v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 13294
Mahua Moitra v. State of W.B., (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal 13293

Mohd. Sharukh v. Secretary, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine Cal
13313

Momin Ali Laskar v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 13299
Mouboni Mondal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13304
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Nisha Joddar v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13305
Onkar Pushp v. Coal India Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13314

Panji Griha Nirman (P) Ltd. v. Ayan Sadhukhan, (Om Narayan Rai, J.), 2026 SCC OnLine Cal
13276

R. Sasidharan v. Commr., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13316

Rabiul Rahaman v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13290
Rana Sil v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 13292
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OnLine Cal 11178
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Cal 13318
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Union of India v. S.N. Kanungo, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine
Cal 13296

Usha Martin Ltd. v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Uday Kumar, J.), 2023 SCC
OnLine Cal 6852

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850166

Y. Johnson v. Andaman & Nicobar State Coop. Bank Ltd., (Amrita Sinha, J.), 2026 SCC OnLine Cal
13317

Chhattisgarh High Court

Amit Kumar Baghel v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh
17536

Arjun Kori v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17533

C.V. Bhagvant Rao v. Union of India, (Krushna Ram Mohapatra, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 17542

Dharmendra Kumar Patel v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 17541

Dilip v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 17535

In Reference of Court on its Own Motion v. State of Chhattisgarh, (Krushna Ram Mohapatra, C.J. and
Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17543

Niraj Kumar Sinha v. Union of India, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 17544

Prabal Sai Paikra v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17539

Ram Narayan Chaturwedi v. SBI, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 17538
Ratiram v. Maniram Sahu, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 17531

Rohit Kumar Patre v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 17534

Subhash Agrawal v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17540

Tikam Chand Verma v. Chhattisgarh State Information Commission, (Amitendra Kishore Prasad,
J.), 2026 SCC OnLine Chh 17537

Urmila Yadav v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 17532

Delhi High Court
Amar Bahadur Singh v. Ram Pati Devi, (N.B. Krishna, J.), 2026 SCC OnLine Del 7041
Banwari Singh Rana v. Mangt. of Ashok Hotel, (Amit Mahajan, J.), 2026 SCC OnLine Del 7049

Dharmendra Singh v. Fazlu Rehman, (Anil Kshetarpal and Shail Jain, JJ.), 2026 SCC OnLine Del
7040

G4S Secure Solutions (I) (P) Ltd. v. Suraj Kumar Saw, (Amit Mahajan, J.), 2026 SCC OnLine Del
7048

Gourav Yadav v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7030

Gurudhiyan Singh Rana v. Indomag Steel Technology Ltd., (Amit Mahajan, J.), 2026 SCC OnLine
Del 7045

Intersales v. Union of India, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 7037

Isgec Heavy Engineering Ltd. v. Prakash Industries Ltd., (Avneesh Jhingan, J.), 2026 SCC OnLine
Del 7039

Jaishree Industries Ltd. v. DDA, (Jasmeet Singh, J.), 2026 SCC OnLine Del 7042
N.ILLT. Ltd. v. Provident Fund Commyr., (Amit Mahajan, J.), 2026 SCC OnLine Del 7044

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850241

Prime Meiden Ltd. v. Kirby Building System India (P) Ltd., (Jasmeet Singh, J.), 2026 SCC OnLine
Del 7038

Ram Parvesh Singh v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7035

Sandeep Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7031

Sangita Arora v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 7032

Savita Kataria v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7034

Shahnaz Begum v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7033

State Bank of Patiala v. Anil Kumar, (Amit Mahajan, J.), 2026 SCC OnLine Del 7050

State Bank v. Vijay Singh, (Amit Mahajan, J.), 2026 SCC OnLine Del 7046

Tarkeshwar v. A.V. Engineering Industries (P) Ltd., (Amit Mahajan, J.), 2026 SCC OnLine Del 7052

Tirupati Buildings & Officers (P) Ltd. v. Authority Under Delhi Shops & Establishments Act, (Amit
Mahajan, J.), 2026 SCC OnLine Del 7043

Ultratech Cement Ltd. v. Competition Commission of India, (D.K. Upadhyaya, C.J. and Tejas Karia,
J.), 2026 SCC OnLine Del 7036

Union of India v. Mithai Lal, (C. Hari Shankar and O.P. Shukla, JJ.), 2026 SCC OnLine Del 7051
Vadhera Oil Co. v. Labour Court, (Amit Mahajan, J.), 2026 SCC OnLine Del 7047

Supreme Court of India

Bharat Kantilal Dalal v. Chetan Surendra Dalal, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC
OnLine SC 2502

Parwinder Singh v. State of Punjab, (Surya Kant and Dipankar Datta, JJ.), 2023 SCC OnLine SC
2599

Rajia Begum v. Barnali Mukherjee, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
135

Rajinder Rajan (Dr) v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
802

S. Valliammai v. S. Ramanathan, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
603

Sanjay Paliwal v. BHEL, (Aravind Kumar and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 83

Save Mon Region Federation v. State of Arunachal Pradesh, (Vikram Nath, Sandeep Mehta and
N.V. Anjaria, 1J.), 2026 SCC OnLine SC 526

Shri Karshni Alloys (P) Ltd. v. Ramakrishnan Sadasivan, (Sanjay Kumar and Alok Aradhe, JJ.),
2025 SCC OnLine SC 2755

Sri v. State, (Vikram Nath, Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 905

State of Punjab v. Sukhwinder Singh, (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC
OnLine SC 671

VPS Healthcare (P) Ltd. v. Prabhat Kumar Srivastava, (S.V.N. Bhatti and Prasanna B. Varale, JJ.),
2026 SCC OnLine SC 586

Gauhati High Court

Abigail Achiku Zeliang v. Hailungning Zeliang, (Yarenjungla Longkumer, J.), 2026 SCC OnLine
Gau 6227

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003440196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003440196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003135785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003135785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003440213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003440213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003387084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003100140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003372463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003034887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003477958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003407597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003407597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003381957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850273

Afjal Khan v. Abdul Khalek, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 6238

Akbar Ali v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026 SCC
OnLine Gau 6253

Arti Mra v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 6206

Arup Sharma v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 6212
Bani Kanta Medhi v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 6205

Bengia Nigam v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6226

Bidyut Tanti v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 6249

Chandan Paul Choudhury v. Rathindra Nath Dutta, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau
6229

Chuba AO v. Canara Bank, (Manish Choudhury, J.), 2026 SCC OnLine Gau 6244
Chubamenla v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 6245
Faruk SK v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 6210

H. Lalmuanpuia v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 6242

Haleswar Coop. Society Ltd. v. Union of India, (Arun Dev Choudhury, J.), 2026 SCC OnLine Gau
6251

Haren Chandra Roy v. State of Assam, (Arun Dev Choudhury, J.), 2026 SCC OnLine Gau 6252

Inavi Chishi v. Oriental Insurance Co. Ltd., (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau
6234

Inu Saikia v. State of Assam, (Arun Dev Choudhury, J.), 2026 SCC OnLine Gau 6255
Jahangir Hussain v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 6216
Jumgo Geyi v. State of A.P., (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 6248

Karunabari Anchalik Meen Byabasayee Sangsth v. State of Assam, (Arun Dev Choudhury, J.), 2026
SCC OnLine Gau 6254

Khisaku v. Kesonyu Yhome, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 6220
Lalenghluni v. Dr Renu Sharma, (Kaushik Goswami, J.), 2026 SCC OnLine Gau 6219
Minoti Das v. Lal Mohan Das, (Parthivjyeti Saikia, J.), 2026 SCC OnLine Gau 6228
Mohd. Ekramul Islam v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 6223

Mohd. Mujahidul Islam v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.),
2026 SCC OnLine Gau 6239

Molvom Village Council v. State of Nagaland, (Manish Choudhury, J.), 2026 SCC OnLine Gau
6232

Monu Ngurang v. State of A.P., (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine Gau
6240

Nongthombam Rohen Meitei v. Union of India, (Kardak Ete, J.), 2026 SCC OnLine Gau 6256

Nyabi Kakki v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 6207

Oriental Insurance Co Ltd. v. Anjan Borah, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 6237
Oriental Insurance Co. Ltd. v. Vanneihtluanga, (Kaushik Goswami, J.), 2026 SCC OnLine Gau 6236
Ozungchiba v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 6241

Ponya Lollen v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6208

Promod Bora v. State of Assam, (Kardak Ete, J.), 2026 SCC OnLine Gau 6250

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850296

-10 -

Rajkamal & Co. v. Union of India, (Manish Choudhury, J.), 2023 SCC OnLine Gau 5704

Raju Boro v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 6215

Ramu Mura v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 6222

Ratul Ali v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 6211

Rofik Sheikh v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 6218

Safikul Mullah v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 6214
Sanju Gyadi v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6209

Sankaracharyya Baruah v. Union of India, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 6231
Sayed Musa v. Union of India, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 6213

Suren Rabha v. Wild Life Protection of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau
6217

Taba Tahang v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 6225
Temsubenla v. Varun Ahluwalia, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 6233

Tinkhandala v. Mizoram Khadi & Village Industries Board, (Nelson Sailo, J.), 2026 SCC OnLine
Gau 6246

Trade & Technology (P) Ltd. v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 6243
Union of India v. Biraj Poddar, (Budi Habung, J.), 2026 SCC OnLine Gau 6224

Union of India v. Inamul Rashid Hazarika, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 6235
Vepozoyi Theyo v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 6247

Yaya Bomjen Tage v. Yai Bomjen Bagra, (Budi Habung, J.), 2026 SCC OnLine Gau 6230

Yimyumetsu Peon v. Sentiyanger Imchen, (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau
6221

Gujarat High Court

CIT v. Hareshkumar Manilal Somaiya, (N.V. Anjaria and Devan M. Desai, JJ.), 2023 SCC OnLine
Guj 5222

Kansarabazar. In v. State of Gujarat, (Biren Vaishnav and Devan M. Desai, JJ.), 2023 SCC OnLine
Guj 5221

Mineshkumar Natwarlal Patel v. State of Gujarat, (L.S. Pirzada, J.), 2025 SCC OnLine Guj 5909

Patel Suprimkumar Jitendrabhai v. State of Gujarat, (Biren Vaishnav and Devan M. Desai, JJ.),
2023 SCC OnLine Guj 5220

Prima Pradeep Mhatre v. Commr. of State Tax, (Biren Vaishnav and Bhargav D. Karia, JJ.), 2023
SCC OnLine Guj 5224

R.C. Industries v. Union of India, (Vipul M. Pancholi and Devan M. Desai, JJ.), 2023 SCC OnLine
Guj 5225

V.S. Traders v. State of Gujarat, (Vipul M. Pancholi and Devan M. Desai, JJ.), 2023 SCC OnLine
Guj 5223

Himachal Pradesh High Court

Rajeev Mankotia v. State of H.P., (Tarlok Singh Chauhan and Chander Bhusan Barowalia, JJ.),
2022 SCC OnLine HP 6856

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850310

-11 -

Jharkhand High Court
Ankit Dubey v. State of Jharkhand, (Anubha Rawat Choudhary, J.), 2026 SCC OnLine Jhar 2261
Grace Sushila Lakra v. Amresh Kumar Singh, (M.S. Sonak, C.J.), 2026 SCC OnLine Jhar 2263

Hindustan Dorr-Oliver Ltd. v. Uranium Corpn. of India Ltd., (M.S. Sonak, C.J.), 2026 SCC OnLine
Jhar 2264

ICICI Lombard General Insurance Co. Ltd. v. Gayatri Kuar, (M.S. Sonak, C.J.), 2026 SCC OnLine
Jhar 2262

Jammu and Kashmir High Court

Employees State Insurance Corpn. v. Sudershan Steel (P) Ltd., (Moksha Khajuria Kazmi, J.), 2025
SCC OnLine J&K 1421

Everest Pro Kashmir Services (P) Ltd. v. State (UT of J&K), (Sanjay Parihar, J.), 2026 SCC OnLine
J&K 725

Faizan Yaseen Shalla v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 719
Gh. Mohd. Dar v. State (UT of J&K), (M.A. Chowdhary, J.), 2026 SCC OnLine J&K 724
Hassan Sheikh v. Abdul Hamid Turey, (Shahzad Azeem, J.), 2026 SCC OnLine J&K 722
Inayat Sartaj Shah v. Ahsan Miraj, (Rahul Bharti, J.), 2026 SCC OnLine J&K 721

Mohd. Rafeeq Karnai v. Bashir Ahmad Karnai, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 717

Pratham Traders v. Union of India, (Rajnesh Oswal and M.A. Chowdhary, JJ.), 2026 SCC OnLine
J&K 723

R.G. Buildwell Engineers Ltd. v. Union of India, (Sanjeev Kumar, Acting C.J. and Mohd. Yousuf
Wani, J.), 2026 SCC OnLine J&K 720

Samiksha v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 727
Shamshad Ahmad Lone v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 726

State (UT of J&K) v. Ghulam Nabi Sumyji, (Sanjeev Kumar, Acting C.J. and Mohd. Yousuf Wani, J.),
2026 SCC OnLine J&K 718

Sujan Singh & co. v. Union of India, (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine J&K 1422

Karnataka High Court
Fair Vakkayil John v. Union of India, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 11878

N.S. Ramanjaneyalu v. K.G. Jagadeesha, (Jayant Banerji and Tara Vitasta Ganju, JJ.), 2026 SCC
OnLine Kar 11877

Saheb Vareesh v. State of Karnataka, (Shivashankar Amarannavar, J.), 2024 SCC OnLine Kar
33677

Syed Shah Yousuf Hussaini v. Karnataka State Board of Wakfs, (Sachin Shankar Magadum, J.),
2023 SCC OnLine Kar 1735

Kerala High Court
Abraham v. Chennamangalam Grama Panchayath, (Johnson John, J.), 2026 SCC OnLine Ker 14287
Ansiba Hassan v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14285

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850335

-12 -

Mohd. Rijas v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14283

Nahas Kakkattummal v. CIT, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
14288

Sindhulal v. A.V. Thomas & Co. Ltd., (G. Girish, J.), 2026 SCC OnLine Ker 14286
X86 v. State of Kerala, (Bechu Kurian Thomas, J.), 2024 SCC OnLine Ker 7941

Yahu v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 14289

Zahid Shanavas v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14284

Madras High Court
CIT v. Raja Transports, (R. Mahadevan and Mohammed Shaffiq, JJ.), 2023 SCC OnLine Mad 9626
D.S. Xavier Rajasekaran v. CIT, (S. Srimathy, J.), 2023 SCC OnLine Mad 9629
Konganapuram Venkatesan Nachiappan v. CIT, (C. Saravanan, J.), 2023 SCC OnLine Mad 9641
Kothandaraman Praesh v. CIT, (C. Saravanan, J.), 2023 SCC OnLine Mad 9640

KTV Health Food (P) Ltd. v. Union of India, (S. Vaidyanathan and C. Saravanan, JJ.), 2022 SCC
OnLine Mad 10367

Lavanya Metal Process v. State Tax Officer, (C. Saravanan, J.), 2023 SCC OnLine Mad 9636
Madhu Metal Works v. Commr., (C. Saravanan, J.), 2023 SCC OnLine Mad 9633

P.K. Japee & Co. v. Commr. of GST & Central Excise, (Abdul Quddhese, J.), 2023 SCC OnLine
Mad 9639

Ponnaiyah Ramajayam Institute of Science & Technology Trust v. CIT, (C. Saravanan, J.), 2023
SCC OnLine Mad 9642

Rajasingh Thangadurai v. Assessment Unit, (C. Saravanan, J.), 2023 SCC OnLine Mad 9643

S. Kaja Mohideen v. Commr. of GST & Central Excise, (C. Saravanan, J.), 2023 SCC OnLine Mad
9637

S.S. Traders v. Commr., (C. Saravanan, J.), 2023 SCC OnLine Mad 9644

Sabbs Infra & Security (P) Ltd. v. Commr. of GST & Central Excise, (R. Mahadevan and Mohammed
Shaffiq, JJ.), 2023 SCC OnLine Mad 9628

Saifee Enterprises v. Commr. (CGST), (Dr Anita Sumanth, J.), 2023 SCC OnLine Mad 9627
Saraswathi v. CIT, (C. Saravanan, J.), 2023 SCC OnLine Mad 9630

Sarojini v. S. Leorex Sebastian, (N. Seshasayee, J.), 2022 SCC OnLine Mad 10366

Sharreth Vasudevan Indiradevi v. Commr., (C. Saravanan, J.), 2023 SCC OnLine Mad 9634

SP Metal Industries v. Superintendent of GST & CE, (C. Saravanan, J.), 2023 SCC OnLine Mad
9632

Sri Mutharamman Traders v. State Tax Officer, (Dr Anita Sumanth, J.), 2023 SCC OnLine Mad
9631

Tvl. Rajendra Steel Industries v. State Tax Officer, (C. Saravanan, J.), 2023 SCC OnLine Mad 9635
Vinayagamoorthy Tyres v. State Tax Officer, (M. Sundar, J.), 2023 SCC OnLine Mad 9638

Meghalaya High Court
Alphonsius Pariong v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 839

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850362

-13 -

Ohme Marak v. Union of India, (H.S. Thangkhiew and B. Bhattacharjee, JJ.), 2026 SCC OnLine
Megh 841

Registrar General v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 840

Rishon Thongnirit v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 838

Madhya Pradesh High Court
Abdul Aleem v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 29006
Aniket Virani v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29007

Anil Kumar Niranjan (Dr) v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP
29018

Bhartijaat v. Vikas Jaat, (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP 29005
Bhola v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29019
Dilip Kumar Carpenter v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 29020

Durga Shankar G Agarwal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP
29014

Kajju v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29011

Kamla Yadav v. Shivcharan Singh Yadav, (Amit Seth, J.), 2026 SCC OnLine MP 29013
Kamleshwar Prasad Patel v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 29017
Lakhan Jat v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 29015

Nathuram Jha v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29021
Nilesh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 29008

Poonam Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 29022

Rahul Singhkachhwah v. State of M.P., (Vivek Rusia, Acting C.J. and Pradeep Mittal, J.), 2026 SCC
OnLine MP 29016

Ramanand Soni v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 29012
S.K. Goyal v. Bharti Jain, (Maninder S. Bhatti, J.), 2025 SCC OnLine MP 11059
Salmanbaig v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29009
Shahrukh Khan v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 29004
Sureshkumar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 29010

Orissa High Court
Ambika Charan Pattnaik v. Biswajit Rout, (Sanjeeb K. Panigrahi, J.), 2026 SCC OnLine Ori 9646
Ashatita v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9644

Badal Baskey v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026
SCC OnLine Ori 9700

Bilashi Barik v. Sobha Sharma, (K.R. Mohapatra, J.), 2026 SCC OnLine Ori 9643

Biswajit Nayak v. State of Odisha, (Sanjeeb K. Panigrahi, J.), 2026 SCC OnLine Ori 9699
Damodar Das v. State of Odisha, (R K. Pattanaik, J.), 2026 SCC OnLine Ori 9656

Debaraj Behera v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9654

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849707

-14 -

Dharitri Behura v. CCT & GST, (Dr B.R. Sarangi and Murahari Sri. Raman, JJ.), 2023 SCC OnLine
Ori 7194

Dilip Kumar Sahoo v. Smaranika Sahoo, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9674
Divisional Manager v. B. Janakiama, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9673
Divisional Manager v. B. Sarada Reddy, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9671
Divisional Manager v. Balaram Reddy, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9666
Divisional Manager v. Bingi Ankamma Reddy, (Aditya Kumar, J.), 2026 SCC OnLine Ori 9664
Divisional Manager v. Bingi Draupadi, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9668

Divisional Manager v. Bingi Prasad Reddy, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9661

Divisional Manager v. Gopal Sahu, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9670
Divisional Manager v. K. Janakiamma, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9665

Divisional Manager v. Kota Papaya Reddy, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9662

Divisional Manager v. Miss. P. Bhumika Reddy, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine
Ori 9663

Divisional Manager v. U. Lalita Reddy, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9667
Divisional Manager v. U. Mohini, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9669
Divisional Manager v. Ullasi Chandraya, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9672
Dularam Murmu v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9640

Franklin Institute of Medical Science v. State of Odisha, (K.R. Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9690

Harapriya Nath v. Ajay Kumar Nath, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9675

Haricharan Singh Bedi v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9649

Inoj Das v. State of odisha, (Aditya Kumar Mohapatr, J.), 2026 SCC OnLine Ori 9648

Kalam College of Nursing v. State of Odisha, (K.R. Mohapatra and Mruganka Sekhar Sahoo, JJ.),
2026 SCC OnLine Ori 9691

Kanak Lata Das v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9639

Kasinath Dhanwar v. State of Odisha, (Harish Tandon, C.J. and Chittaranjan Dash, J.), 2026 SCC
OnLine Ori 9696

Krushna Mohan Dutta v. CCT & GST, (Dr B.R. Sarangi and Murahari Sri. Raman, JJ.), 2023 SCC
OnLine Ori 7195

Kunja Bihari Pal v. Sarpanch, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9676

Maa Sarala Fly Ash Bricks v. CCT & GST, (Dr B.R. Sarangi and Murahari Sri. Raman, JJ.), 2023
SCC OnLine Ori 7192

Maa Tarini College of Nursing v. State of Odisha, (K.R. Mohapatra and Mruganka Sekhar Sahoo, JJ.),
2026 SCC OnLine Ori 9689

Mahesh Chaudhury v. State of Orissa, (Sanjeeb K. Panigrahi, J.), 2026 SCC OnLine Ori 9694
Mamita Behera v. Golakh Prasad Suar, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9697
Manas Pradhan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9651
Mohd. Azhar v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9658

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849711

-15 -

Narendra Kumar Pradhan v. Asst. Commyr., (Manash Ranjan Pathak and Murahari Raman, JJ.), 2026
SCC OnLine Ori 9692

Palau Behera v. Tuni Behera, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9660

Parshuram Martha v. Manager, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026
SCC OnLine Ori 9684

Phakir Mohan Naik v. State of Odisha, (Harish Tandon, C.J. and Chittaranjan Dash, J.), 2026 SCC
OnLine Ori 9683

Piyush Kumar Sahoo v. Authorized Officer, (K.R. Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026
SCC OnLine Ori 9686

Prabhuranjan Satpathy v. State of Odisha, (Sanjeeb K. Panigrahi, J.), 2026 SCC OnLine Ori 9695
Pranati Prasad v. State of Odisha, (Aditya Kumar, J.), 2026 SCC OnLine Ori 9652

Prasanta Kumar Sahu v. RTO, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9702
Priyabrata Gumansingh v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9659

Puri Saraswati Institute of Medical Science v. State of Odisha, (K.R. Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9687

Puri Saraswati Institute of Medical Science v. State of Odisha, (K.R. Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9688

Rajan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9650

Ram Krushna Chatriya v. CT & GST Officer, (Dr B.R. Sarangi and Murahari Sri. Raman, JJ.), 2023
SCC OnLine Ori 7196

Ramesh Chandra Rana v. State of Odisha, (Sanjeeb K. Panigrahi, J.), 2026 SCC OnLine Ori 9693

Rashmi Metaliks Ltd. v. Union of India, (Harish Tandon, C.J. and Murahari Raman, J.), 2026 SCC
OnLine Ori 9682

Rasmita Sahoo v. Aroop Singh Samantaray, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9685
Rebati Sahu v. State, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9701
Rutuparna Mohanty v. Subhransu Sekhar, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9677

S.C. Varghese & Co. v. CCT & GST, (Dr B.R. Sarangi and Murahari Sri. Raman, JJ.), 2023 SCC
OnLine Ori 7193

Santosh Kumar Roul v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9647
Sapan Debnath v. State of Odisha, (Aditya Kumar, J.), 2026 SCC OnLine Ori 9653

Saroj Kumar Padhi v. Vir Vikram Yadav, (Murahari Raman, J.), 2026 SCC OnLine Ori 9642

Sashi Sekhar Behera v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9655
Sonalika Khuntia v. Saranjit Sahu, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9678

State of Odisha v. Basanti Behera, (Krushna Ram Mohapatra and Sanjay Kumar Mishra, JJ.), 2026
SCC OnLine Ori 9681

State of Odisha v. Rabindra Kumar Jena, (Krushna Ram Mohapatra and Sanjay Kumar Mishra, JJ.),
2026 SCC OnLine Ori 9680

Subash Chandra Sahoo v. State of Odisha, (Sanjeeb K. Panigrahi, J.), 2026 SCC OnLine Ori 9698
Subash Khuntia v. G. Raja Rao, (Savitri Ratho, J.), 2026 SCC OnLine Ori 9641

Subham Pradhan v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9645

Taimun Bibi v. State of Odisha, (R K. Pattanaik, J.), 2026 SCC OnLine Ori 9657

Tirthabasi Behera v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9638

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849691

-16 -

Venkateshan v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9637
Victim v. State of Odisha, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9679

Patna High Court

Ajay Kumar Raut v. Soni Devi, (Bibek Chaudhuri and Rana Vikram Singh, JJ.), 2026 SCC OnLine
Pat 10588

Ajay Kumar Singh v. Binod Pratap Singh, (Sunil Dutta Mishra, J.), 2026 SCC OnLine Pat 10580

Arvind Kumar Amar v. State Of Bihar, (G. Anupama Chakravarthy, J.), 2026 SCC OnLine Pat
10582

Cement House Refyuji Colony v. Union of India, (Sanjay Karol, C.J. and Partha Sarthy, J.), 2022
SCC OnLine Pat 7547

Dr Rajendra Prasad Central Agricultural University v. Dr Geeta Kumari, (Sudhir Singh, Acting C.J.
and Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 10587

G. Power Solution v. State of Bihar, (Sanjay Karol, C.J. and Partha Sarthy, J.), 2022 SCC OnLine
Pat 7546

Gammon Engineers & Contractors (P) Ltd. v. State of Bihar, (Chakradhari Sharan Singh, Acting C.J.
and Madhuresh Prasad, J.), 2023 SCC OnLine Pat 11929

Modern Builders & Contractors v. State of Bihar, (K. Vinod Chandran, C.J. and Madhuresh Prasad,
J.), 2023 SCC OnLine Pat 11930

Patliputra Cands a Hindu v. State of Bihar, (K. Vinod Chandran, C.J. and Madhuresh Prasad, J.),
2023 SCC OnLine Pat 11931

Shyam Nandan Singh v. State of Bihar, (Bibek Chaudhuri and Rana Vikram Singh, JJ.), 2026 SCC
OnLine Pat 10584

Sudhir Kumar Ranjan v. State of Bihar, (Sunil Dutta Mishra, J.), 2026 SCC OnLine Pat 10585
Umesh Kumar Singh v. State Of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 10581
Union of India v. Sanjeev Sahu, (Sandeep Kumar, J.), 2026 SCC OnLine Pat 10586

Vijay Kumar Sah v. State Of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 10583

Punjab and Haryana High Court
Aakash v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27585
Aamir Khan v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27632
Abdul Hamid v. Nadim, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27779
Ajay Kumar Arya v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27666
Ajay Kumar v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27529
Akashdeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27646
Akhtar v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27557
Aman v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 27513
Amanpreet Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27558
Amar Jit v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27626
Amar Nath v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27668
Amarjit Singh Namberdar v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27543

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849808

-17 -

Amarjit Singh Sekhon v. Tax Recovery Officer, (Ritu Bahri and Manisha Batra, JJ.), 2023 SCC
OnLine P&H 7395

Amit Goyal v. State of Punjab, (Anoop Chitkara and Harmeet Singh Deol, JJ.), 2026 SCC OnLine
P&H 27829

Amit Gupta v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27554

Amit Kumar v. Chaudhary Devilal University, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H
27710

Amit Kumar v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 27704
Amrender Jha v. Belco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27727
Angrej Singh v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27603
Anil Kumar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27614
Ankit Jain v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27568
Ankit Panwar v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27617

Anmol Dharam Kanta v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine
P&H 27699

Anshu v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 27673
Anuj Mehmi v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27524

Apparel Training & Design Centre v. Presiding Officer, Industrial Tribunal-cum-Labour Court-1,
(Kirti Singh, J.), 2026 SCC OnLine P&H 27692

Archit v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27516

Aristhi Jaswal v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27675
Arjun Singh v. State of Haryana, (Vikas Bahl and Subhas Mehla, 1J.), 2026 SCC OnLine P&H 27768
Arpan v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27629

Arshdeep Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27542
Arshdeep Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27600
Arun C. Ashar v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27538
Arun Kumar v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 27775

Asha Ram v. Belco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27730

Ashish Tyagi v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27647

Ashok Kumar v. Kailash Chand, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27643
Ashok Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27745
Ashwani Kumar Sharma v. Belco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27731
Avtar Singh Dhindsa v. Presiding Officer, (Kirti Singh, J.), 2026 SCC OnLine P&H 27705
Azad Singh v. Dhanpat Rai, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27800

Babita v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27747

Bala v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 27698

Balbir Singh v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 27588

Baldev Singh v. Joti Rani, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27523
Balihar Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27512
Baljinder Kaur v. Jagjit Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27787

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850051

-18 -

Baljit Singh v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27716
Balwant Singh v. Commr. Cum District Magistrate, (Kirti Singh, J.), 2026 SCC OnLine P&H 27740
Balwant Singh v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27549
Balwinder Kaur v. Sucha Singh, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27660

Balwinder Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27560

Balwinder Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27583

Bare Khan v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27654

Bhagwan Das v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 27774

Bhamy Hari Shenoy v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27669

Bhasha v. Sachin, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27821

Bhira Ram v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27751

Bhupinder Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 27764

Bijender Tak v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27608

Bindra Rani v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 27732

Bindu Rani v. Rajinder Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27780

Bir Singh v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27744
Braham Parkash v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27581

Brij Lal v. Harbhajan Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27785

Budh Singh v. Harbhajan Kaur, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27806

Buta Singh v. Balwinder Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27778

Central Boad of Trustee Employees Provident Fund Organization v. Ramgarhia Polytechnical
College, (Kirti Singh, J.), 2026 SCC OnLine P&H 27711

Chhoti Mahant v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27559
Chhotu Ram v. Rambir, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27786

Chimman Lal v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
27708

Daljeet singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27597

Daljit Singh v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 27627

Darshpreet Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 27726
Davinder Pal Singh Arora v. Happy Chhabra, (Manisha Batra, J.), 2026 SCC OnLine P&H 27533

Daya Chand v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
27706

Daya Lal Jangra v. Rajbir Singh, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27522
Deepak Kumar v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27635
Deepak Vaisoha v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27717
Dharam Chand v. Appellate Authority, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 27752
Dhariyaveer Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27624
Dharmender v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27605
Durga Dass Vimal Kumar v. Tirath Ram, (Deepak Gupta, J.), 2026 SCC OnLine P&H 27505
Falel Singh v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 27773

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850037

-19 -

Fauja Singh v. State of Punjab, (Harsimran Singh Sethi and Amarinder Singh Grewal, JJ.), 2026
SCC OnLine P&H 27496

Gagan Yadav v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27525
Gagandeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27561
Gaurav Arora v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27553

Geeta Gupta v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
27714

Ghanshyam Singh v. CIT, (Jasgurpreet Singh Puri and Sanjiv Berry, JJ.), 2026 SCC OnLine P&H
27758

Gopal Brothers v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 27700

Gram Panchayat v. Adarsh Pal Vig, (Vikas Suri, J.), 2026 SCC OnLine P&H 27493

Gurjant Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27645

Gurjinder Singh v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27575
Gurleen Kaur v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27637

Gurmail Singh v. Jarnail Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27833
Gurmanjot Singh Saggi v. State of Punjab, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 27719
Gurpartap Singh v. State of Haryana, (Pankaj Jain, J.), 2026 SCC OnLine P&H 27767
Gurpiar Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27827

Gurpreet Kaur v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 27670

Gurpreet Kaur v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27677
Gurpreet Singh v. Kuljit Singh, (Harsh Bunger, J.), 2026 SCC OnLine P&H 27813

Gurpreet Singh v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27515
Gurpreet Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27579
Gurwinder Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27569
Hajur Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27824

Hamid Masih v. State of Punjab, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27808

Hanifa v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27584

Harbhal Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27686

Hardeep Singh v. State of Punjab, (Jasgurpreet Singh Puri and Sanjiv Berry, JJ.), 2026 SCC OnLine
P&H 27720

Harish v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27680

Harjinder Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27552
Harjit Kaur v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 27725

Harmail Singh v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 27591

Harmandeep Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27528
Harmanjit Singh Sandhu v. Union of India, (Alok Jain, J.), 2026 SCC OnLine P&H 27548
Harmanpreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27651
Harmanpreet Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27602
Harminder Singh v. Inderjit Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 27501

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849766

-20 -

Harpreet Kaur v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27620
Harpreet Kaur v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27672
Harwinder Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27555

Haryana Urban Development Authority v. Jalmed Raj, (Harsimran Singh Sethi and Amarinder
Singh Grewal, JJ.), 2026 SCC OnLine P&H 27494

Hawa Singh v. Raghbir Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27807
Hetul Setia v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27697
Himat Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 27749

Hukum Chand Sood & Sons Traders (P) Ltd. v. Labour Commr., (Kirti Singh, J.), 2026 SCC OnLine
P&H 27724

Imran Khan v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27578

India Bulls Financial Services Ltd. v. Anil Kumar, (Vikas Suri, J.), 2026 SCC OnLine P&H 27503
Igbal Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27563

Irshad v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27619

Jagjeet Singh v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27532

Jagjit Singh v. Prem Lal, (Harsh Bunger, J.), 2026 SCC OnLine P&H 27810

Jagtar Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27613

Jai Balaji Building Material Supplier v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 27737

Jai Kishan v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27703

Jailo Deviv. Commr. Under Workmen's Compensation Act, 1923, (Harkesh Manuja, J.), 2026 SCC
OnLine P&H 27783

Jangjeet Rani v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27743
Jarnail Singh v. Nand Lal Sharma, (Harsh Bunger, J.), 2026 SCC OnLine P&H 27507

Jarnail Singh v. State of Punjab, (Vinod S. Bhardwaj and Sukhvinder Kaur, JJ.), 2026 SCC OnLine
P&H 27521

Jasbir Singh v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27556
Jaspreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27610

Jaspreet Singh v. Union of India, (Harsimran Singh Sethi and Amarinder Singh Grewal, JJ.), 2026
SCC OnLine P&H 27803

Jasraj Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27639
Jaswant Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27687
Jatinderjeet Kaur v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27577
Jitender v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27825

Jony v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27517

Kailash Chand v. Jagdish, (Manisha Batra, J.), 2026 SCC OnLine P&H 27636

Kamalpreet Singh Sidhu v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27640
Kanwal Kumar v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27650
Kanwaljit Kaur v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27527
Karambir Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27566
Karamjit Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27565

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849829

-21 -

Karan Singh v. Ved Parkash Pushpender Kumar, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H
27662

Karnail Kaur v. State of Punjab, (Deepak Sibal and Rupinderjit Chahal, JJ.), 2026 SCC OnLine P&H
27735

Kavita Sharma v. Anuj Sharma, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27819
Kavita v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 27630

Kavita v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27664

Kelo Devi v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27772
Khyali Ram v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 27750
Kiranpal Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27652
Komal v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27712

KPMG India (P) Ltd. v. Commr. of State Tax, (Ritu Bahri and Manisha Batra, JJ.), 2023 SCC OnLine
P&H 7398

Krishan Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27634
Krishan v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27586

Krishan v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27509

Krishna Bus Service (P) Ltd. v. State of Haryana, (Kirti Singh, J.), 2026 SCC OnLine P&H 27694
Kuldeep Kumar Yadav v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27638
Kuldeep Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 27707

Kuldip Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 27822

Kulwant Singh v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27823

Kulwant Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27573

Lakhwinder Singh Dhindsa v. Punjab State Power Corpn. Ltd., (Namit Kumar, J.), 2026 SCC
OnLine P&H 27759

Lala v. Ramnath Shish Ram, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27792

Lion Brand Poultries v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine
P&H 27736

Lokesh Kumar v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27828

Lt. Colonel Mandeep Shergill v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H
27693

Ludhiana Improvement Trust v. Arkitekturel Grids, (Lapita Baneriji, J.), 2025 SCC OnLine P&H
24164

M. Minor v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27570

Maha Singh v. Haryana Shehri Vikas Pradhikaran, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC
OnLine P&H 27742

Mahender Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27746
Makhan Chand v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27622
Mamta v. Ashok, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27657

Mamta v. Ashok, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27658

Mangal Sain v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27601
Manjinder Singh v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 27625

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849889

-22 -

Manjit Kaur v. Harmeet Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27788
Manjit Kaur v. Jatinder Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27820

Manohar Singh v. Presiding Officer, Industrial Disputes Tribunal, (Kirti Singh, J.), 2026 SCC
OnLine P&H 27690

Manoj Singh Yadav v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27628
Manpreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27562
Manti Devi v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27770

Mayank Sehrawat v. ICICI Lombard General Insurance Co. Ltd., (Tribhuvan Dahiya, J.), 2026 SCC
OnLine P&H 27734

Mehakpreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27536
Mohd. Adnan v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27534

Mohd. Nasir v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27595

Monish Khan v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27540
Mubarik v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27590

Mukhtiar Kaur v. Sukhdeep Singh Advocate, (Deepak Gupta, J.), 2026 SCC OnLine P&H 27502
Munish Diwakar v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27587

Muskan v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27678

Nancy v. Haryana Public Service Commission, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27702
Narayan Singh v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27826

Naresh v. State of Haryana, (Vinod S. Bhardwaj and Sukhvinder Kaur, JJ.), 2026 SCC OnLine P&H
27508

Narinder Pal v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27633
Naveen Kumar v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27537
Navjeet Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27667
Neha Devi v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27682

New India Assurance Co. Ltd. v. Pushpa Gautam, (Yashvir Singh Rathor, J.), 2026 SCC OnLine
P&H 27801

New India Assurance Co. Ltd. v. Sudesh Verma, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H
27796

Nilu Kumari Sharma v. Ajay Kumar, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27784
Nisha Sharma v. Gauri Sharan, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27818

Nitin Jain v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27535

Nitin Kumar v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27688

Novateur Electrical & Digital Systems (P) Ltd. v. Commr. of State Tax, (Ritu Bahri and Alok Jain,
J1.), 2023 SCC OnLine P&H 7397

Om Parkash Yadav v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27761

Om Parkash v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 27539

Pal Jain v. Rajni Jain, (Deepak Gupta, J.), 2026 SCC OnLine P&H 27506

Palwinder Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27621
Paramjit Singh v. Presiding Officer, Labour Court, (Kirti Singh, J.), 2026 SCC OnLine P&H 27689
Pardeep v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27550

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849815

-23 -

Pargat Singh v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27609
Parikshit Bansal v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 27691
Parminder Ram v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27593
Parsini Devi v. Balbir Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27798

Pirthi Singh Batan v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
27723

Pom Gopal v. Sube Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27782

Pooja Rani v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27674
Poonam v. Mukesh Kumar, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27816

Pradeep Singh v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 27777
Princy v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27683

Priya v. Amandeep, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27817

Puneet Sonkar v. State of Haryana, (Jasjit Singh Bedi, J.), 2023 SCC OnLine P&H 7393

Punjab Agro Industries Corpn. Ltd. v. Harbhajan Dass Bhatia, (Kirti Singh, J.), 2026 SCC OnLine
P&H 27718

Punjab State v. Bahadur Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27814

Pure Milk Products (P) Ltd. v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor,
J.), 2026 SCC OnLine P&H 27722

Pushapjit Kaur v. General Insurance Public Sector Assn., (Sudeepti Sharma, J.), 2026 SCC OnLine
P&H 27766

Pushpa Bai v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27739
Pushpa Devi v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27611
Raghbir Singh v. Collector-cum-Deputy Commr., (Kirti Singh, J.), 2026 SCC OnLine P&H 27696
Raj Kumar Bhatia v. Jagmeet Singh, (Manisha Batra, J.), 2026 SCC OnLine P&H 27618

Raj Kumar v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27510

Rajbir v. Raj Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27789

Rajender v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27604

Rajesh Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27753
Rajinder Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 27721

Rajit v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27567
Rajkeerti v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27757

Rajnish Kumar v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27544
Rajpal Singh v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 27771
Rajpal v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 27642

Rajpati v. Gurminder Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27794
Rajwinder Kaur v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27685

Ramesh Chander v. Presiding Officer, Industrial Tribunal-cum-Labour Court-1, (Kirti Singh, J.),
2026 SCC OnLine P&H 27763

Ramesh Kumar v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27644
Rameshwari Devi v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27606

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849870

-4 -

Ramrikh v. Financial Commr., (Pankaj Jain, J.), 2026 SCC OnLine P&H 27491

Ranjeet v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27709
Ranjit Singh v. Varinder Kumar Sharma, (Harsh Bunger, J.), 2026 SCC OnLine P&H 27499
Ranjit v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27580

Rati Ram v. Collector-cum-Deputy Commr., (Kirti Singh, J.), 2026 SCC OnLine P&H 27695
Rattan Singh v. Reliance General Insurance Co., (Vikas Suri, J.), 2026 SCC OnLine P&H 27797

Rauhitaang Steels v. State of Punjab, (Ritu Bahri and Manisha Batra, JJ.), 2023 SCC OnLine P&H
7396

Ravinder Kumar v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 27547
Renu v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27681

Rohit Chopra v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27582

Roje Khan v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27492
Roshan Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27615

Rupender Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27738
Sageer Ahmad v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27631

Sahab Singh v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27571
Sahiba v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27665

Sajjan Singh v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27776

Sameer Singh v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27514
Sandeep Kumar Singla v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27526
Sandeep Kumar v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27589
Sandeep v. State of Haryana, (Alok Jain, J.), 2026 SCC OnLine P&H 27519

Sanjay Kumar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27546

Sanjay v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27684

Santokh Singh v. Union of India, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 27760
Sarabjeet Kaur v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 27733
Saravjeet Kaur v. S.K. Sansal, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27504

Sarfuddin v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27671

Saroj Kumari v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27755

Saroj v. Belco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27729

Satish Kumar v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27701

Satnam Singh v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 27596

Satnam Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27659
Satyajeet Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 27762
Sawinder Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27599
Shailender v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27649

Shanaya Enterprises v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27756

Shinda Ram v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27574
Shish Pal Kashyap v. Ved Pal, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27656

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849920

-25 -

Shish Pal v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 27830

Shivani Malik v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27641
Simran Agro Mills v. State of Punjab, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27769

Sohan Singh v. Malkiat Singh, (Vikas Suri, J.), 2026 SCC OnLine P&H 27812

Sohan Singh v. Ojasvi Alankar, (Harsh Bunger, J.), 2026 SCC OnLine P&H 27498

State of Haryana v. Rajinder Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27809
Sube Singh v. Deepak Kumar, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27790
Subita Kumari v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 27592
Sudhan v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 27500

Sukhbir Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 27754
Sukhchain Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27598

Sukhdev Singh v. Ld. Financial Commr., (Pankaj Jain, J.), 2026 SCC OnLine P&H 27728
Sukhminder Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27655

Sukhvir Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27518
Sukhwinder Kaur v. Union of India, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27799
Sukhwinder Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27594
Sukhwinder Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 27623
Sumit v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27741
Sunil Kumar v. Radha Krishan, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27663

Sunita Devi v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27748
Sunita v. Gurminder Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27793
Superintendent Engineer v. Rambhaj Sharma, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27815
Surender v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27531

Surender v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27511

Suresh Kumar Gupta v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27653
Surinder Kumar v. Subhash Chand, (Alok Jain, J.), 2026 SCC OnLine P&H 27661

Surinder Singh v. Amarjit Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27791

Tajender Kumar v. Haryana Staff Selection Commission, (Harsimran Singh Sethi and Amarinder
Singh Grewal, JJ.), 2026 SCC OnLine P&H 27804

Tannu v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 27832

Tara Chand v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27805

Tejbir Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27612

Thath Singh v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 27811

Tinku Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27616

TRL Riceland (P) Ltd. v. State of Haryana, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 27713
Tulsi Ram v. Ajay Singhal, (Vikas Suri, J.), 2026 SCC OnLine P&H 27497

U.P. STC v. Gurbux Kaur, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 27781

Union of India v. Central Administrative Tribunal Chandigarh Bench, (Harsimran Singh Sethi and
Amarinder Singh Grewal, JJ.), 2026 SCC OnLine P&H 27765

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850029

-26 -

Union of India v. Meena Kumari, (Harsimran Singh Sethi and Amarinder Singh Grewal, JJ.), 2026
SCC OnLine P&H 27495

United India Insurace Co. Ltd. v. Jyoti Sharma, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27802
Upasna v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27676

Usha Martin Ltd. v. State of Punjab, (Tejinder Singh Dhindsa and Deepak Manchanda, JJ.), 2022
SCC OnLine P&H 4824

Usha Rani v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27715
Vakil Ram v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27576

Vansh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27545

Varun Kumar Sharma v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27541
Veerkaran Singh Sandhu v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 27520
Vijay Baban Wadekar v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27572
Vijay Kumar v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 27530

Virender Kumar Goel v. Punjab State Power Corpn. Ltd., (Namit Kumar, J.), 2026 SCC OnLine
P&H 27831

Virmati Devi v. Jagvir Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 27795

Vishal v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27551

Vivek Gaur v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27648

Vivek v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27607

Yadwinder Kaur v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27679

Yash Pal Jindal v. State (UT of Chandigarh), (Rajbir Sehrawat, J.), 2023 SCC OnLine P&H 7394

Rajasthan High Court
Chikku v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 5473
Israr Hussain v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 5469
Jaichand v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 5475
Maya v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 5474
Mohan Lal v. Prathvi Raj, (Rekha Borana, J.), 2026 SCC OnLine Raj 5468
Mujibur Rahman v. State of Rajasthan, (Ashok Kumar Jain, J.), 2026 SCC OnLine Raj 5471
Nawab Singh v. State of Rajasthan, (Ashok Kumar Jain, J.), 2026 SCC OnLine Raj 5470

Rajasthan Khadi Gramodhyog Sansthan Sangh v. State of Rajasthan, (Augustine George Masih, C.J.
and Sameer Jain, J.), 2023 SCC OnLine Raj 5676

Rajasthan Khadi Sangh v. Appellate Authority, (Augustine George Masih, C.J. and Sameer Jain, J.),
2023 SCC OnLine Raj 5675

Subhash v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 5472

Telangana High Court

Indian Nursing Council v. St. Mary's Rehabilitation University, (Aparesh Kumar Singh, C.J. and G.M.
Mohiuddin, J.), 2026 SCC OnLine TS 11664

Mukka Harish Babu v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 11666

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003849943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850313

-27 -

Ramesh v. State Tax Officer, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2026 SCC
OnLine TS 11665

Tripura High Court

Court on its own motion v. Union of India, (M.S. Ramachandra Rao, C.J. and Biswajit Palit, J.),
2026 SCC OnLine Tri 295

Competition Commission of India

Bharti Sharma v. Mahindra & Mahindra Ltd., (Ravneet Kaur, Chairperson, Sweta Kakkad, Member
and Deepak Anurag, Member), 2026 SCC OnLine CCI 108

Bipin T. Alappat v. State of Kerala, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member and Deepak
Anurag, Member), 2026 SCC OnLine CCI 107

Damodar Valley Corpn. v. W.B. State Electricity Distribution Co. Ltd., (Ravneet Kaur, Chairperson,
Sweta Kakkad, Member and Deepak Anurag, Member), 2026 SCC OnLine CCI 103

General Atlantic Singapore ACK (P) Ltd., In re, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member
and Deepak Anurag, Member), 2026 SCC OnLine CCI 109

Kids Clinic India Ltd., In re, (Sweta Kakkad, Member and Deepak Anurag, Member), 2026 SCC
OnLine CCI 104

National Investment & Infrastructure Fund Ltd., In re, (Sweta Kakkad, Member and Deepak Anurag,
Member), 2026 SCC OnLine CCI 110

Tata Steel Ltd., In re, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member and Deepak Anurag,
Member), 2026 SCC OnLine CCI 105

Yancoal Australia Ltd., In re, (Ravneet Kaur, Chairperson, Sweta Kakkad, Member and Deepak
Anurag, Member), 2026 SCC OnLine CCI 106

Income Tax Appellate Tribunal

Bandi Padmaja v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant Member)),
2026 SCC OnLine ITAT 16482

Bannari Amman Sugars Ltd. v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 16475

Baroda District Coop. Milk Producers Union Ltd. v. CIT, (Narendra Prasad Sinha, (Accountant
Member) and Tapas Ram Misra, Member (Judicial)), 2026 SCC OnLine ITAT 16476

Bhansali Engineering Polymers Ltd. v. Circle 1(2)(1), (Beena Pillai, Member (Judicial) and Ratna
Dasgupta, (Accountant Member)), 2026 SCC OnLine ITAT 16474

Bharat Trading Corpn. v. CIT, (Beena Pillai, Member (Judicial) and Ratna Dasgupta, (Accountant
Member)), 2026 SCC OnLine ITAT 16471

CIT v. Ashok Kirtanlal Shah, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 16477

CIT v. OMGL Refinery Ltd. Liability Partnership, (Annapurna Gupta, (Accountant Member) and T.R.
Senthil Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 16479

CIT v. Vaibhav Gattani, (T.R. Senthil Kumar, Member (Judicial) and Prakash, (Accountant
Member)), 2026 SCC OnLine ITAT 16480

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850457

-28 -

CITv. Yatindra Satish Pairaikar, (Saktijit Dey, (Vice President) and Jagadish, (Accountant
Member)), 2025 SCC OnLine ITAT 23549

Ghanta Srinivas v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 16468

Hari Babu Potla v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 16483

Indo Nissin Foods (P) Ltd. v. CIT, (Prashant Maharishi, (Vice President) and Sandeep Singh
Karhail, Member (Judicial)), 2026 SCC OnLine ITAT 16466

Invitrogen Bioservices India (P) Ltd. v. CIT, (Prashant Maharishi, (Vice President) and Sandeep
Singh Karhail, Member (Judicial)), 2026 SCC OnLine ITAT 16467

Jagan Mohan Rao Aluriv. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 16469

Kesireddy Ravinder Reddy v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 16478

Mayank Gunvantray Joshi v. CIT, (Rahul Chaudhary, Member (Judicial) and Gangadhar Panda,
(Accountant Member)), 2026 SCC OnLine ITAT 16465

Myra Mall Management Co. (P) Ltd. v. CIT, (Beena Pillai, Member (Judicial) and Ratna Dasgupta,
(Accountant Member)), 2026 SCC OnLine ITAT 16473

Naga Venkata Pardha Saradhi Namburu v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 16472

SNF India (P) Ltd. v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 16481

Somireddy Sudhakar Reddy v. CIT, (Vijay Pal Rao, (Vice President) and Madhusudan Sawdia,
(Accountant Member)), 2025 SCC OnLine ITAT 23548

Syamala Cheerla, Krishna v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 16484

Umakant Sharma v. CIT, (Vijay Pal Rao, Member (Judicial) and B.M. Biyani, (Accountant Member)),
2023 SCC OnLine ITAT 8101

Venkata Yagneswarasastry Jayanthi v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 16470

National Company Law Tribunal
Aanchal Collection Ltd. v. Gili India Ltd., (Sameer Kakar, Member (Technical) and Nilesh Sharma,
Member (Judicial)), 2026 SCC OnLine NCLT 5086

Alchemist Asset Reconstruction Co. (P) Ltd. v. NIIL Infrastructure (P) Ltd., (Anupinder Singh
Grewal, President and Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT
5072

Ashish Dhillon v. Ram Hari Cars (P) Ltd., (K.K. Singh, Member (Technical) and Ashok Kumar
Bhardwaj, Member (Judicial)), 2026 SCC OnLine NCLT 5080

Central Bank of India v. SEL Textile Ltd., (K. Biswal, Member (Judicial) and K.K. Singh, Member
(Technical)), 2026 SCC OnLine NCLT 5079

Central Bank of India v. Vedansh Real Estate (P) Ltd., (Anupinder Singh Grewal, President and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5068

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850096

-29 -

Citizen Coop. Bank Ltd. v. Excelsior Compusoft (P) Ltd., (Anupinder Singh Grewal, President and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5071

Gandharva Holdings Ltd. v. Registrar of Companies, (Bachu Venkat Balaram Das, Member (Judicial)
and Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5073

Godrej Redevelopers (Mumbai) (P) Ltd., In re, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5076

Hind Motors Mohali (P) Ltd. v. Hind Motors Ltd., (Vinay Goel, Member (Judicial) and Shishir
Agarwal, Member (Technical)), 2026 SCC OnLine NCLT 5084

IDBI Consortium & Sulzer India (P) Ltd. v. Nagarjuna Oil Corpn. Ltd., (Sanjiv Jain, Member
(Judicial) and Venkataraman Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT
5085

Larsen & Toubro Ltd., In re, (Hariharan Neelakanta Iyer, Member (Technical) and Lakshmi Gurung,
Member (Judicial)), 2026 SCC OnLine NCLT 5077

Mantech Leasing & Finance (P) Ltd. v. Salasar Fan Fabriken (P) Ltd., (Anupinder Singh Grewal,
President and Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5070

Mohan Agarwal v. Crown Realtech (P) Ltd., (Anupinder Singh Grewal, President and Ravindra
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5069

NM Automation & Control (P) Ltd. v. Sonepar India (P) Ltd., (Vinay Goel, Member (Judicial) and
Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5075

Punjab Venture Capital Ltd. v. SM Lawdigest Com Ltd., (K.K. Singh, Member (Technical) and Ashok
Kumar Bhardwaj, Member (Judicial)), 2026 SCC OnLine NCLT 5083

Rsk Housing India (P) Ltd. v. Vaasan Medical Center India (P) Ltd., (Sanjiv Jain, Member (Judicial)
and Venkataraman Subramaniam, Member (Technical)), 2026 SCC OnLine NCLT 5067

Sandeep Kumar Chitkara v. Punjab & Sind Bank, (Kaushalendra Kumar Singh, Member (Technical)
and Khetrabasi Biswal, Member (Judicial)), 2026 SCC OnLine NCLT 5081

Shree Durga Industrial Controls (P) Ltd. v. Registrar of Companies, (Anil Raj Chellan, Member
(Technical) and K.R. Saji Kumar, Member (Judicial)), 2026 SCC OnLine NCLT 5074

Silver Towers (P) Ltd., In re, (Yogendra Kumar Singh, Member (Technical) and K. Biswal, Member
(Judicial)), 2026 SCC OnLine NCLT 5078

Singhania International Limiated v. Sham Udyog Ltd., (K.K. Singh, Member (Technical) and Ashok
Kumar Bhardwaj, Member (Judicial)), 2026 SCC OnLine NCLT 5082

Vani Agencies (P) Ltd. v. Rohit Ramesh Mehra, (Lakshmi Gurung, Member (Judicial) and Hariharan
Neelakanta Iyer, Member (Technical)), 2026 SCC OnLine NCLT 5066

National Company Law Appellate Tribunal

Ahluwalia Contracts (India) Ltd., In re, (Sharad Kumar Sharma, Member (Judicial), Arun Baroka,
Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1097

Amitkumar Rishi Kumar Bhabhda v. Amit Chandrashekhar Poddar, (N. Seshasayee, Member
(Judicial) and Arun Baroka, Member (Technical)), 2026 SCC OnLine NCLAT 1101

Arun Kumar Singh v. Genius Exports (P) Ltd., (N. Seshasayee, Member (Judicial) and Indevar
Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1100

Ascot Realty (P) Ltd. v. Starlight Real Estate (Ascot) Mauritius Ltd., (Sharad Kumar Sharma, Member
(Judicial), Arun Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026
SCC OnLine NCLAT 1103

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850126

-130 -

Axis Bank Ltd. v. BSR Diagnostic Ltd., (Yogesh Khanna, Officiating Chairperson, Barun Mitra,
Member (Technical) and Ajai Das Mehrotra, Member (Technical)), 2026 SCC OnLine NCLAT
1095

Honest Shelters (P) Ltd. v. Ravi Prakash Ganti, (Sharad Kumar Sharma, Member (Judicial), Arun
Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine
NCLAT 1098

Jyoti Structures Ltd. v. DBS Bank Ltd., (N. Seshasayee, Member (Judicial) and Barun Mitra, Member
(Technical)), 2026 SCC OnLine NCLAT 1106

Kalidindi Venkateswara Raju v. Sri Yadadri Lifesciences (P) Ltd., (Sharad Kumar Sharma, Member
(Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 1094

Khanna Fiber (P) Ltd. v. Khanna Paper Mills Ltd., (Sharad Kumar Sharma, Member (Judicial), Arun
Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine
NCLAT 1096

Naresh Gupta v. Anupam Mahajan, (Sharad Kumar Sharma, Member (Judicial), Arun Baroka,
Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1102

North Life Spaces LLP v. Dalal Family (P) Trust, (N. Seshasayee, Member (Judicial) and Indevar
Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1093

Prajit Prasannan v. Bhagwati Trading Co., (Mohammad Faiz Alam Khan, Member (Judicial) and
Naresh Salecha, Member (Technical)), 2026 SCC OnLine NCLAT 1092

Rathi Powertech Global (P) Ltd. v. Hannu Steels (P) Ltd., (N. Seshasayee, Member (Judicial) and
Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1104

Royal India Corpn. Ltd. v. Nandkishor Vishnupanth Deshpande, (Yogesh Khanna, Officiating
Chairperson, Barun Mitra, Member (Technical) and Ajai Das Mehrotra, Member (Technical)),
2026 SCC OnLine NCLAT 1105

Shambhu Technology Services (P) Ltd. v. OFB Tech Ltd., (Yogesh Khanna, Officiating Chairperson,
Barun Mitra, Member (Technical) and Ajai Das Mehrotra, Member (Technical)), 2026 SCC
OnLine NCLAT 1099

Securities Appellate Tribunal

Comandur Parthasarathy v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 145

Gaurav Gupta v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member (Technical)
and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 146

Karvy Stock Broking Ltd. v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 142

Mediaone Global Entertainment Ltd. v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup,
Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT
143

Rahul Khandelwal v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 141

Saurabh Gupta v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member (Technical)
and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 147

Subhasish Roy v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member (Technical)
and Dr Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT 144

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003850133

To get this list regularly join our:-

Telegram Channel
Follow us:-

LinkedIn

Instagram

Twitter

YouTube

Facebook

- https://t.me/scconline

- https://in.linkedin.com/company/scconline

- https://www.instagram.com/scctimes_/

- https://twitter.com/scconline

- https://www.youtube.com/user/thescconline

- https://www.facebook.com/scc.online

QOO0 06MONE

© EBC Publishing Pvt Ltd

-31 -


https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

